FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
DK INFRASTRUCTURE PRIVATE LIMITED

OPERATING IN CIVIL CONSTRUCTION ACTIVITIES
AT VILE PARLE, MAITARASIHITRA

(Under Regulation 36A(1) of the Insolvency and Bankruptey Board of India (Insolveney Resalution Process for
Corporate Persons) Regulations. 2016)

Sr. L g B B
No Particulars
1 Name of the corporate debtor along | Name - DK Infrastructure Private Limited
with PAN/ CIN/ LLP No. PAN  AACCDS12713
. | CIN- U4S’>V()737M [2008PTC178804 - .
2 Address of the registered office Flat No.103 Floor No:l, Deo Enclave CIISL.,
Chitl‘al(ar Ketkar Marg, Near Gujrati Society, Vile
o - Parle (15) Mumbai — 400057
3 URL of website There is no operational website of the CD. The case |
specific websilte created by RP is
) 7 e __ | httpsi//dkinfra.cirp.co.in/
4 Details of place where majority of | Fixed Assets are in the nature of computer pcnphnrals
B fixed assets are located locating in the registered office of the CD. e
S Installed  capacity of  main | The CD is exceuting civil construction pr ()Jucts
products/ services
6 Quantity and value of main | The CD had a revenue of Rs. 37 crores in Y2023
products/ services sold in  last
financial ycar _ o = |
i Number of employees/ workmen | The CD cuncm[y thL 7 c,mployuu, 5
8 Further  details  including  last | Information can be sought from the office of RP at
available financial statements (with | C/o, Headway Resolution & Insolvency Services Pyt
schedules) of two years, lists of | Ltd; 708, Raheja Centre, Nariman Point, Mumbai
creditors,  relevant  dates  for | 400021;
subsequent events of the process are | Website - htps:/dkinfra.cirp.co.in/
available at: i‘mail cirpdkinlra@gmail.com /
- - jljain.ip@gmail.com
9 Eligibility for resolution applicants | Information can be sought from the office of RP at
under section 25(2)(h) of the Code | C/o, Headway Resolution & Insolvency Services Pyt
is available at: Ld; 708, Rahcja Centre, Nariman Point, Mumbai
400021;
Website - hitps://dkin{ra.cirp.co.in/
Limail-cirpdkinfra@gmail.com /
| jljainip@gmail.com
10 Last date for r 1u,upt of expression | 18" July 2023
| ol interest _ _ - __ S |
11 Date of issuc of provisional list of | 22 July 2023
_prospective resolution applicants S e
12 Last datc for submission of | 27" July 2023
| objections to provisional list | 1 e - u‘?f{—?'-‘:"-«-:;%
13 Process email id to submit EOI cirpdkinfracgmail.com f‘{%“’/‘h“:‘:\"‘i%\k
T Th A
301782/ _\‘EE'
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P “’%’ Dones /S

(“AP"V 4
Jayanti Lal JawgiC?
Resolution Pr olcsmondl
IBBI/IPA-001/IP-P-01792/2019-20/12845
C/o, Headway Resolution & Insolvency Services Pvt Ltd
708. Raheja Centre, Nariman Point, Mumbai - 400021
IFor DK Infrastructure Private Limited
[ July 2023, Mumbai




